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(b) Kochagarah Station was closed to traffic from 
28 01 1970 due to meagre traffic offering

(c) and (d) No such proposal at present 

fEnglishJ

Stop Line Operation

4083 SHRI KRISHAN IAL SHARMA Will the Minister 
of HOME AFFAIRS be pleased to state

(a) whether a cam paign operation stop line was 
launched by the Traffic Police in the capital recently,

(b) if so, the number ot vehicles found violating the stop 
line at various points in the capital,

(c) the action taken against the erring drivers of the 
vehicles, and

(d) the assessment of the Government about the impact 
of the campaign on the general traffic9

THE MINISTER OF HOME AFFAIRS (SHRI INDRAJIT 
GlJPTA) (a) Yes, Sir The campaign was launched with effect 
f r o m  1 4 1996

(b) 13056 vehicles were found violating the stop line 
d u r in g  the period 1 4.1996 to  22  8 1996

(c) The erring drivers have been prosecuted under rule 
113(1 )/177 of the Delhi Motor Vehicle Rules.

(d) The drive was not only punitive but also educative 
Such drives are useful for prom oting better traffic sense 
among the road users

Indian Supply and Inspection Cadre Services

4084 SHRI SANTOSH KUMAR GANGWAR Will the 
Minister of RAILWAYS be pleased to state

(a) the objective for which Indian Supply and Inspection 
Cadre services have been created in Railways,

(b) whether services of the officers of the said cadre are 
not being utilized by the Railways;

(c) if so. the reasons therefor ,

(d) whether these services were cieated to man the 
contract management and quality control function and if so, 
the reasons for entrusting the officers of other cadre services 
to perform same duties in the Ministry;

(e) whether any purchase policy has been formed by 
the Ministry of Railways,

(f) if so, the manner in which Government's interest is 
safeguarded in case firms fail to perform contract in the 
absence of purchase policy guidelines,

(g) whether there is any case in which Railways have 
been able to recover risk purchase loss from the defaulter firm; 
and

(h) if not, the reasons therefor9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) Sir, such a Cadre 
does not exist.

(b) to (d) Do not arise

(e) Yes, Sir

(f) The m echanism s through which Governm ent's 
interest is safeguarded in case the firm fails to perform 
contractual obligation, are as follows

(0 Im pos ition  of penal c lauses, for example, 
Liquidated damages, Denial Clauses

(li) Recovery of financial loss due to Risk Purchase 
action

(in) Forfeiture of Security Deposit/Bank Guarantee

(g) Yes, Sir

(h) Does not arise

[Translation]

Daily Train from Ranchi to Calcutta

4085 SHRI RAM TAHAL CHAUDHARY Will the Minister 
of RAILWAYS be pleased to state

(a) whether the Government propose to run daily tram 
from Ranchi to Calcutta which at present runs thrice a-week, 
and

(b) if so, the details in this regard9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) 8015/8016 
Hatia/Ranchi-Howrah Express already runs as a daily service

(b) Does not arise

Funds for National Bureau Genetic Centres

4086 SHRI VISHAMBHAR PRASAD NISHAD Will the 
Minister of AGRICULTURE be pleased to state

(a) the allocation made by the Union Government to the 
various States during the last year for setting up of Collection 
Centres/Regional Centres of the various National Bureaus of 
ICAR, State-wise;

(b) whether the amount provided to Uttar Pradesh for 
the purpose has been utilized,

(c) if not, the reasons therefor;

(d) whether the Government further propose to provide 
the funds to U P. for the purpose; and
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(e) if so, the time by which and if not, trie reasons 
therefor9

THE MINISTER OF AGRICULTURF (EXCLUDNG THE 
DEPARTMENT OF ANIMAL HUSBANDRY AND DAIRYING) 
(SHRI CHATURANAN MISHRA) : (a) The allocation made by 
Union Government to the various States during 1995-96 for 
setting-up of C o llection Centers/Regional Centres of the 
various National Bureaus of ICAR was Rb. 11 42 crures The 
detailed break-up is given in statement enclosed.

(b) Yes, Sir

(c) Question does not arise.

(d) Yes, S"i

(e) Funds are provided Annually aftei their approval by 
Parliament.

STATEMENT
Statewise details of Allevations made by Union

Governmcnt^Expenditure incurred during 1995 96

[English]

Signalling Services

Name of 
National Bureaux

National Bureau 
of Fish Genetic 
Resources

Location State Plan 
Allocation/ 

Expenditure 
(Rs. in 
Lakhs)

Lucknow Uttar Pradesh 401 38

C e n tre  o f Bhowali Uttar Pradesh 23.21
National Bureau
of Plant Genetic
Resources

DO Hyderabd Andhra Pradesh 18 53

DO Akola Maharashtra 24.19

DO — Cuttack Orissa 67.04

- D O ­ Jodhpur Rajasthan 14 17

DO Shillong N.E.H Region 34 46

D O ­ Shimla Himachal
Pradesh

20 12

DO Ranchi Bihar 11.78

DO Trissure Kerala 2242

National Bureau Nagpur Maharashtra 30421
of Soil S urvey
and hand use
planning

National Bureau Karnal Haryana 200.00
of Animal Genetic
Resources
in tegra ted  w ith
National Institute
of Animal Genetic

T o ta l: 1141.51

4087 SHRI BANWARI LAL PUROHIT : Will the Minister 
of RAILWAYS be pleased to state

(a) whether the Railways have launched a programme 
to beef up signalling services on the major routes by going in 
for 'solid state interlocking ;

(b) iT so, the details of the functioning of this system, and

(c) the extent to  which the system would provide 
fool-proof safety of the trains9

THF MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) Yes, Su

(b) Solid State Interlocking is a m icro processor based 
interlocking system. This new system  has already been 
installed at 7 stations on the Railways and procurement action 
for 43 more stations is in progress

(c) Solid State Interlocking sub system is based on 
proven technology and is fail- safe In its functioning it provides 
fool proof safety of trains

Dairy Farming Cooperatives

4088. KUMARI FRIDA TOPNO : Will the Minister of 
ANIMAL HUSBANDRY AND DAIRYING be pleased to state

(a) whether the Government have any programme to set 
up the Dairy Farming Cooperatives Societies in the urban 
areas where these are non-existent for supplying pure milk and 
dairy products in these areas at reasonable prices,

(b) if so, the details thereof, and

(c) the funds set apart for the said purpose9

THE MINISTER OF STATE OF THE DEPARTMENT OF 
ANIMAL HUSBANDRY AND DAIRYING IN THE MINISTRY OF 
AGRICULTURE (SHRI RAGHUVANSH PRASAD SINGH) : (a) 
to (c) Government has aimed to set up dairy cooperatives in 
rural areas for production of milk and to link them with urban 
consum ption centres. Under Operation Flood approximately
73,000 village level cooperatives have been established and 
linked  to app ro x im a te ly  700 urban  m arke ting  centres 
throughout the country as at the end of March, 1996

•Reservation of Tickets

4089. SHRI S.D.N.R. WADIYAR Will the Minister of 
RAILWAYS be pleased to state :

(a) whether com plaints of irregularities in the reservation 
of tickets at Bangalore and other Railway Stations in Karnataka 
have come to the notice of the Government; and


